Annexure-9

Name of the corporate debtor: ORION WATER TREATMENT PRIVATE LIMITED; Date of commencement of liquidation: 27.03.2026; List of stakeholders as on: 25.05.2026
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(Amount in )
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1 N.A N.A N.A N.A N.A N.A N.A N.A N.A N.A N.A N.A N.A N.A




